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NAME OF THE COMPANY: M/s Leena Mehta V/s. M/s. Gangotri Constructions pvt. Ltd, &
Ors.

SECTION OF THE COMPANIES ACT: 3971398

s.No. NAME DESIGNATION REPRESENTATION SIGNATURE L
I DgvtKA bna'at ADvoc^TE pETrrronree go^,,WW

./'" ,4-

ORDER

Learnedcounse|forthepetitionerispresent.Nonefortherespondent.Learnedcounse|forthe

petitioner has stated that the parties are exploring the possibility of entering into an amicable

settlement. Learned counsel seeks and is given 2 weeks' time on that count'
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